FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
NOIDA MARKETING PRIVATE LIMITED OPERATING IN REAL ESTATE AND
CONSTRUCTION SECTOR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | NOIDA MARKETING PRIVATE
PAN & CIN/ LLP No. LIMITED
CIN: U51109DL2000PTC106074
PAN: AABCN5276D
2. Address of the registered office Parsvnath Tower, Near Shahdara
Metro Station, Shahdara, Delhi —
110032
3. URL of website No Website of the Corporate Debtor
4. Details of place where majority of fixed | Details can be sought by sending
assets are located request at
noidamarketingcirp@gmail.com
5. Installed capacity of main products/ services | Not Working
6. Quantity and value of main products/ | NA (As CD is not working)
services sold in last financial year
7. Number of employees/ workmen Nil
8. Further details including last available | Details can be sought by sending
financial statements (with schedules) of two | request at
years, lists of creditors are available at URL: | noidamarketingcirp@gmail.com
9. Eligibility for resolution applicants under | Details can be sought by sending
section 25(2)(h) of the Code is available at | request at
URL: noidamarketingcirp@gmail.com
10. | Last date for receipt of expression of interest | 29-07-2026
11. | Date of issue of provisional list of | 08-08-2026
prospective resolution applicants
12. | Last date for submission of objections to | 13-08-2026
provisional list
13. | Date of issue of final list of prospective | 24-08-2026
resolution applicants
14. Date of issue of information memorandum, | 29-08-2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 28-09-2026
16. | Process email id to submit Expression of | noidamarketingcirp@gmail.com
Interest
17. | Details of the corporate debtor’s registration | Registered as MSME
status as MSME.

Sd/-
Manoj Kumar Anand

IP Registration No: -IBBI/IPA-001/IP-P00084/2017-18/10180
Registered address; 2, Community Centre, 3rd Floor,
(Near PVR/McDonald), Naraina, New Delhi-110028

Resolution Professional in the matter of

NOIDA MARKETING PRIVATE LIMITED

Date:14.07.2026
Place: New Delhi



mailto:noidamarketingcirp@gmail.com
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FINANCIAL EXPRESS

HDFC Bank Limited

Branch : The Gapital Court, Munirka, Olof Palme Marg, Cuter Ring Road, New Delhi-110 D&7
Tel. - 011-41596568, CIN L85920MH 1984 PLCOB0618, Website: www. hdfcbank.com

L} HDFC BANK
POSSESSION NOTICE

Whereas theAuthorised Officer of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited
by virtue of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) {(HDFC), under
the Securitisation And Reconstruction of Financial Assels and Enforcement of Security Inlerest Act, 2002 ("said Act™) and in
exercise of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Notices under Section 13 (2) of the said Act, calling upon the following Borrower(s) / Legal Heir(s) / Legal
Representative(s) / Mortgagor(s) to pay the amounts mentioned against their respective names together with interest thereon at
the applicable rates as mentioned in the said notices, within 60 days from the date of of the said Notice/s, incidental expenses,
cosls, charges etctill the date of payment and /or realisation.

HDFC Bank Limited

Branch : The Capital Court, Munirka, Olof Palme Marg, Outer Ring Road, New Delhi-110 067
Tel. : 011-41596568, CIN LE5920MH1984PLCOB0OE18, Website; www.hdfchank.com

POSSESSION NOTICE

Whereas the Authorised Officer of HDFC Bank Limited {erstwhile HDFC Limited having amalgamated with HDFC Bank Limited
by virtue of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC), under
the Securitisation And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("said Act") and in
exercise of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued
Demand Notices under Section 13 (2) of the said Act, calling upon the following Borrower(s) / Legal Heir{s) / Legal
Representative(s) / Mortgagor(s) to pay the amounts mentioned against their respective names together with interest thereon at
the applicable rates as mentioned in the said notices, within 60 days from the date of of the said Notice/s, incidental expanses,
costs, charges etctill the date of payment and/ or realisation.

L} HDFC BANK

: Sr. Mame of Borrower(s)/ Outstandin Date of Date of Description of
Sr. Name of Borrower(s)/ Qutstanding Date of Date of Description of No. Legal Heirs/ - Dues ’ Demand | Symbolic | Immovable Fmpaﬂy | Secured Asset
No. Legal Heirs/ : Dues Demgnd Fhvﬂc'gl Immovable Property / Secured Asset Legal Representatives Notice | Possession
Legal Representatives MNotice | Possession
) F——, e 132173-dues | 300G, | 10 w2026 | RESDENTALFLATNG Uramnprooe: || || 1 [VRMAMESHKUMARS | Re10:19767:duss | 25Nov. | 00-uu-2026 | RESIDENTIAL PLOT A4S4 SITUATED AT
MRS SUDHA GUPTA, MR, COMPLEX AT TDI CITY KUNDLI KHERA. TEHSILAND DISTRICT MEERUT,
ABHISHEK GUPTA AND M5 INTEGRATED TOWNSHIP SITUATED IN UTTAR PRADESH AND CONSTRUCTION
SINGHAL CABLE INDIA THE REVENUE ESTATE OF VILLAGE THEREON PRESENTAND FUTURE
KUNDLI, SECTOR-58 & 61, NANGAL
KALAN, ATERNA , PATLA , RASOI 2 | Mr. VAIBHAV GOEL, Mr. Rs. 13.32,771 I-dues | 30-Jan- | 09-Jul-2nze | HOUSE NO-497/2, MAHAVIRE JI NAGAR,
BADKHALSA AND JAKHOLI AND SERSA KRISHAN KUMAR & Mrs. as on 31-DEC-2025 2076 DELHI ROAD MEERUT, UTTAR
WITHIN THE TEHSIL RAJ, SONIPAT, ASHA, RANI PRADESH AND WITH UNDIVIDED
HARYANA WITH UNDIVIDED PROPORT- PROPORTIONATE SHARE OF LAND
IONATE SHARE OF LAND UNDERNEATH UNDERNAETH
2. |MR ARUNABH MOHAN Rs. 27,56,322/- dues |25-APRIL- | 10-Jul-2026 | RESIDENTIAL FLAT NO. 51-202, 2ZND 3. |Mrs. CHENU RATHI | Rs. 23,48 509/- dues | 31-Jan- | 08-Jul-2026 | RESIDENTIAL HOUSE B-68 BUILT ON
SRIVASTAVA, MRS.RAKHI as on 31-March-2025 2025 FLOOR, BLOCK NO. 81, "KINGSBURY FLAT BORROWER & WIFE as on 31-DEC-2025 2026 PLOT 6B AT KHASSRAGOR SITUATED AT
SRIVASTAV COMPLEX" AT TDI CITY KUNDLI", ILEGAL REPRESENTATIVE THE COLONY MADHUR VIHAR, THE
INTEGRATED TOWNSHIP SITUATED IN AND LEGAL HEIR(S) OF CO- VILLAGE MUKARRABRPUR FALHEDA,
THE REVENUE ESTATE OF VILLAGE BORROWER MR. DEEPAK TEHSIL SARDHANA, MEERUT, UTTAR
KUMNDLI, NANGAL KALAN, ATERNA, PATLA, RATHI {SINCE DECEASED)) PRADESH AND CONSTRUCTION
RASOI, BADKHALSA AND JAKHOLI AND And other known and THEREDOMPRESENTAND FUTURE
SERSASITUATED WITHIN THE TEHSIL RAI unknown Legal Heir(s), Legal
DISTRICT SONEPAT, HARYANA ALONG gsg‘;::gﬁzt::éﬂimgns e
WIT DiIviD P PORTIONAT
snggﬁ LAEEJ END DESS&?H R H-BORRCWER M.
DEEPAK RATHI {SINCE
*with further interest as applicable, incidental expenses, costs, charges etcincurred till the date of payment and / or realisation. DECEASED)]

However, since the Borrower(s) mentioned hereinabove has failed to repay the amounts due, notice is hereby given to the
Borrower(s) menlioned hereinabove in particular and to the public in general that the Authorised Officer/s of HDFC has taken
Physical Possession of Immovable Property / Secured Asset mentioned at serial no. 1to 2 exercise of powers conferred on
himfthem under Section 13 (4) of the said Acl read with Rule 8 of the said Rules on the dates mentioned above.

The Borrower(s) mentioned hereinabove in particular and the public in general are hereby cautioned not to deal with the aforesaid
immovable properties / secured assets and any dealings with the said Immovable Property / Secured Asset will be subject fo the
mortgage of HOFC,

"with further interest as applicable, incidental expenses, cosls, charges el incurred Ll the date of paymentand / or realisation.

However, since the Borrower(s) mentioned hereinabove has failed to repay the amounts due, notice is hereby given o the Borrower(s)
mentioned hereinabove in particular and to the public in general that the Authorised Officer's of HDFC has taken Symbolic Possession of
Immovable Property / Secured Asset mentioned at serial no. 1 to 3 exercise of powers conferred on him/them under Section 13 (4) of
the said Act read with Rule 8 of the said Rules on the dates mentioned above,

The Borrower(s) mentioned hereinabove in particular and the public in general are hereby cautioned not to deal with the aforesaid
immovable properties / secured assets and any dealings with the said Immovable Property / Secured Asset will be subject to the morigage

Borrower(s) attention is invited to the provisions of sub-section (B) of section 13 of the Acl, in respect of ime available to redeem the of HDFC
secured asset/s, Borrower(s) attention is invited to the provisions of sub-section {8) of section 13 of the Act, in respect of time available to redeem the secured
assat/s.

Copies of the Panchanama drawn and Inventory made are available with the undersigned, and the said Borrower(s) is/are
requested to collect the respective copy from the undersigned on any working day during normal office hours.

For HDFC Bank Ltd.
Place: SONIPAT Sd/-

Date : 13-Jul-2026 Authorised Officer
Regd. Office: HDFC Bank House, Senapati Bapal Marg, Lower Parel (West), Mumbai - 400013

Copies of the Panchanama drawn and Inventory made are available with the undersigned, and the said Borrower(s) is/are requested to
collect the respective copy from the undersigned on any working day during normal office haurs.,
P i & Y GRREEEED For HDFC Bank Ltd.

adf-
Authorised Officer

Place: Meerut
Date : 13-Jul-20286

Regd. Office: HDFC Bank House, Senapali Bapatl Marg, Lower Parel (West), Mumbai - 400013

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
NOIDA MARKETING PRIVATE LIMITED

Home First Finance Company India Limited Bl et UaI0)
CIN: L65990MH2010PLC240703, Website: homefirstindia.com s e
Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

homefirs

We'll take you home

OPERATING IN REAL ESTATE AND CONSTRUCTION SECTOR
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6) of the Security Interest (Enforcement) Rules, 2002

Nobca is heraby given fo the public in general and in particular to tha Borrower (s) and Co-Bomower (s) as per.columa (i) that the below described immovable properties as per calumn (i) mortgagedicharged to the Securad Creditor, the physical possession of which has RELEVANT PARTICULARS

been taken by the Authorised Officer of Home First Finance Company India Limited for realization of its dues plus interast as detailed hereunder and whereas conseguent upon failure to repay the dues, the undersigned in exercise of power confermad under Section 13(2) of 1 “f""ﬁ;{ "29 corporate deplor along HEII_I]A H;&.RHET!HG PRIVATE LIMITED

the s&id Act proposes io realze dues by sale of the said propertyiies and it will be sold on “As is where is”, “As i what is”, and "Whatever there is” as described hereunder. The auction will be conducted “On Line”, for the recovery of amount due from Borrower (5] and Co- wilh PAN & G LLF No E;Nﬁlumsl,:?ugwmwuu

Bomower (s)as percolumn {i}, due to Home First Fimance Company India Limited. 5 | Aegss of e regiatered ofice F'ars:mam Towar. Near St Ak Wi

Sr. | Name Borrower (s} PROPERTY ADDRESS Date of DEF"F“" Date of Reserve EMD Date and Last Date & Time of Number of N Station. Shahdara, Delhi — 110032

No. | and Co-Borrower (s) Demand Notice | pPossession Price Amount Time of Submission OfEmd & | Authorised 3. [URL of websde Mo Websile of the Corparate Debior
Notice Amount Auction Documents officar 4. |Defails of place where majority of fixed | Deteds can be sought by sending request at

. o i o 4

1. | Guru Dev Kashyap, | Flat Mo. GF-Z, Ground Floor {Rear LHS), Piot No 15, Block F, SLF ved vihar, Village Loni, | 05-04:-2026 | 1200275 | 06-06-2026 | 12,50,000 | 1.25000| 29.07-2026 27-07-2026 BOR 446042 2 fﬂsﬁi‘lfwﬂf;ﬂ;_-’f}ﬁﬂur oy ;I:::h'a".r'ulwrkh: lingeirp@grmail. com

Vinay, Lima Devi ghaziabad, UP, ghaziabad, Uttar Pradesh, 201102, Bounded by, East-Flat No. GF-01/Road, West- (11am-2pm) (upio Spm) ﬁf_ms L R g
. o # : :
Dther's Plot, Morth-Fiat Mo, GF-03/0¢her's Plot, South-Plot Mo, F-16 i Quaﬁﬂa'rly' P man producis | WA s GO ot working)

2. | Kailash Chandra Plot Mo, E-60, Aaraji no.2455/2344, Rajasv Gram Aaniva, Tehsil & Dist, Bhilwara, bhiwara, | 05-04-2026 | 1200758 | 0606-2026 | 1200000 | 120,000 2907-2026 27-07-2026 001793550 ganices sold in last financial year
Khatik, Manju Rajasthan, 311001, Bounded by, East-Plot No. E-57, West-Road, Norh-plot no. E-61, South-plot (11am-Zpm| (upto Spm) 7. _|Nurnier of employees! workimen M

rio, E-5& 8. [Further detads including last available |Detads can be sought by sanding request al
i } i = fmancial statements (with schediles) idamerkelingei il

3. | Jevanil prasad, Howsse on Khasra No.123, Rama Vihar, Village Brahmpur Udf BRopura, Pamgana-Loni, Tehsil & | 05-04-2026 | 1142285 | 06-06-2026 | 11,30,000 | 1.13.000| 2907-2026 2707202 BOST446032 nf?:gigm F:;nﬂf i":',amlzfm;' o Gt s ot
Karnlesh, himanshy | Disti-Ghaziabad, UP, loni, Uttar Pradesh, 201301, Bounded by, East-Plot of Vinod, West-Other (11am-2pm| {upo. Spm) R LJFEL.

House (Locked), North-Cther Plot, South-Gadi 10 FL Wide 3 'ﬁﬁﬁiﬁﬁﬁnhﬂiun prwcper Ticks oo be sought by servdng requeal ol

4, | Sumit Kurnar, Plot MNo.01, Khasra Mo, 1802, Adarsh Vatlka-2, Village Dhoom Manikpur, Teshd-Dadn, Disti- | 05-04-2026 | 1392438 | 06-06-2026 | 2446200 | 244520 | 29407-2026 27-07-202% BOST44A032 under section £3(2)(h) of the Code is | noidamarketingcirp@gmail.com
Rajkumari Surmit Gautam Budh Nagar, U.P, G B, Nagar, Uttar Pradesh, 203207, Bounded by, East-Other Plol, Wes!- (11am-2pm) (upto Spm) _ |available al URL:

Kumar Road 180 Wide, North-Other Plot, South-Road 20f Wide 10. {Last date for receipt of expression of  |28-07-2026
—— B : interest
5, | Pradeep ompal, Heers Plot no-83. Khasra number-1107, Dream city, Vllage Nahal Dasna, Tehsil & District Ghaziabad, | 05-04-2026 661 051 06-06-2026 0 50,000 05000 | 79.07-2078 2T-07-202% ROSTA4R037 1. |Date of ssus of provisional lstal TR 0B-207%
Devi Om Pal, Om Pal | UP, Ghaziabad, Uttar Pradesh, 201010, Bounded by, East-15 ft wide Gali, West-Vacani Plot of (11am-Zpm| (upta Spm) prospectve resolulion appicants
Tahir, North-Plot of Akash Sharma, South-Propery ofother 12, |Last date for submission of objections |13-08-2026 i
g | Dkamond verma, Ramaj Plot-At, Residential Plot No-41 Khasra Mc-22 Yog Ciy Colony Village Shantarsha. Pargana & | 05-03-2026 | 1081721 | (8-05-2026 1200800 | 120080 | 2907-2078 27-07-202% 79775704414 t provisional kst _ _
Verma, Seema Tehsil Roorkee Distt Haridwar Out Side Nagar Nigam Roorkee, Haridwar, Uitarakhand-248402. (11am-2pm) (upto Spm) 13. | Crate of issue of final list of prospective | 24-08-2026
Bounded by East-Way 20 feet wide, West-Chakroad. North-Way 20 feetwide, South-Plotno. 40 _|resolulionappheants ]
= _ _ - 14, |Date of issue of information 20-08-202%
7. | Rahul kumar, Aman | Plot No.B, Khasra No 85572, New Defance Colony, Village- Mahawad, Pragana &Tehsil-Dadri, | 05-03-2026 TET.920 | 08-05-2028 7.65,000 76,500 | 29.07-2026 27-07-20%6 BOST446032 memarandum. evaliation matrix 2nd
Kumar, Rita devi Distt-Gautarn Budh Nagar, G.B Nagar, Uitar Pradesh, 203207 Boundad by East-Road 20 F1, West- (11am-2pm| (upto Spm) reguesl for resolulion plans to
Pll:lt M‘ﬂ 15 NI:Irﬁ'I-PII:It N':l. -Ir. SI:IU:I-I'FIII:I’ ll“I:I. E prusp&:hv& msu]uﬁnn pr-}_ca,p!s
g | Arif, Shabana House-Khasrano 843, Allthat property comprising of land bearing Khata no. 854 (fash year 142110 | 03-02-2026 | 784,195 | 07-04-2025 | 400000 | 40000 | 29-07-2026 27-07-2026 7977570441 VB { 3! el bor JUBMISIN L Pe0han | Hei-Eha026
1426) Khasra no. 943 area measuning 35.50 sq. mitrs., situated i Mauza Banjarawala Maaf, (11am-2pm)| (upto Spm} DS it : =
Pargana Pachtwa Doan, Distl. Dehradun, Uttarakhand-248001. Bounded By : Eas! - Land of o - e el s S
selfer, side measuring 11 AL + 22 i, West - Land of others, side measuring 36 fl, North - 15 I wide ks _ —
Passage,side measurin 121, South-Land ofseller, e measuring T30 ot el o ——

g | Ramesh Bairaws, House-Paita no. 25, Missal No. 368, Gram Mandpiya, Gram Panchayat bholi, Pnchayat samifi | 03-02-2026 | 1267724 | O07-04-2026 | 1261350 | 126135 20.07-2026 27-07-2026 5001798550 Sdl-|
Mahavesr Prasad Suwana, disfrict Bhilwara, Rajasthan-311025. Bounded By : Morth - open Plot, South - Mr Pappu {11am-2pm) (upto Spm) Manoj Kumar Anand
Bairwa, Dhapu Devl | LalMali, East- Road, West - Factory, IP Registration No: -IBBIIPA-001/1P-PO00&4/2017-18/10180

10, | lrasad Kuraishi, Flat-PLOT NO- 34 &35, Khasra No.449M & 450M, Nearby Sanskar Collage, Vilage-Parson, | 03-02-2026 | 2560900 | 07-04-2026 | 7998750 | 7.90.875| 20.07-2026 27-07-2026 7017323923 RET:;? g;:::zﬁﬁrff ﬁ:::,'::?"ﬂ:;“;ﬂﬂﬁng
Khudaga Tehsil-Dhaulana, Destt-Hapur Hapur Uttar Pradesh- 201015. Bounded By : North Plot No.36, {11am-2pm) (upto Spm) Date:14.07 2026 Resolution F:rufessi nlrhal irt the matter of

South Plotno.33, East Gali 20 Wide. Wesi Other Plot. Fia:;' N “'_ Delhi NOIDA MARKETING PRIVATE LIMITED

11, | ABHAY KUMAR Flat No-B0T, 8th Floor, Tower C-4, Avalon Homes, Khasras No. 6631355, 664/356, 665/357, 356 & | 03-01-2026 | 502084 | O7-D3-2026 |  4,14,000 | 41400 29.07-2026 27-07-2026 BTT0511163

359, Village Masil, Alwar Bypass Road, Bhiwad|, Bhiwadi, 301019 East-Flal Mo 806, Norih-Road {11am-Zpm| (upto Spm)
at G F. West-Road 21 G.F, South-Corridor,

12. | Vishal, Nisha Chauhan) Residential House on Par of Mo-64 Khasra No-1460 Ward No-59 Sitapur Vishal Enclave Village | 03-01-2026 | 1842580 |  13-04-2026 15,00.000 | 150,000 | 2007-2026 27-07-2026 TaTTaT0441 BY PUBLICATION

Lalita Rani Jwalapur Pargana Jwalapur Tehsil & Distl Haridwar In Sade Nagar Nigam Haridwar, Haridwar, (11am-2pm)} (Upto 3pm) FORM No. 1
Uttarakhand, 249404 Bounded By East-part of Plot No-63, West-part of Plot No-64, North-rasta 18 DEBTS RECOVERY TR'BUNAL, LUCKNOW
_ . Hle Sl end ol U : _ (Area of Jurisdiction - Part of Uttar Pradesh)

13. | Abhishek Jaiswal, Shivi Row House-Piot No. 2, Khasta No. 792, Nekpur, Baharchungl, Barellly, Barsilly, Uttar Pradesh- | 03-11-2025 | 2375423 | 06012026 | 1025000 | 1.02.500 | 28-07-2026 27-07-2026 BEATISI21S 600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
Kumar Jaiswal, Varun | 243001. Bounded By - East by - Plotof Rajeshwari Devi Gangwar, Wesl By - 19 Ft Wide Road Then (11am-Zom) (upto Spm) DRC No. 1553/2024/RO-|
Jaiswal House of Other, North By - Plot of Raseshwar Devi, South By - Platof Rajeshwan Devi NOTICE UNDER RULE 2 OF THE SECOND SCHEDULE TO THE INCOME-TAX

14, | Prem Kumar Soni, Latel Plot No-C-158, Aaraji No-738, Gathila kheda, Rajasy Gram Gathilakheda, Sharda dream City, | 03-10-2025 | 1683714 | 06-06-2026 | 1500000 | 150000| 29-07-2026 27-07-2026 4001798590 ACT, 1961 READ WITH SECTION 23 OF THE RECOVERY OF DEBTS AND
Koshlaya Soni Tenisil & Dist, Bhilwara, bhilwara, Rajasthan, 311001 Bounded by North-Plot No-C-159, South-Plot (11am-2pm| (upta Spm) N BANKRUPTCY ACT, 1993
(Deceased), Other No-C-157. East-Plat No-165, West-Road 30ft Punjah_ Natlo_nal Bank . . ... Certificate Holder Bank
Laqal Reprasental] Erstwhile United Bank of India Branch Office : Lalla Babu Choraha, K. P. Road,

-t tegpapatie Bulandshahar (U.P)
of Late Koshiaya Soni N Versus
(Dectasec) M/s. A.R.K. Enterprises & Ors. ...Credit Debtors

15. | Manoj Ghosh, Tumpa | Flat-SF-1 Front LHS, Plot No 2 & 4 Prem Vihar, Khasra No 127002, Loni, Ghaziabad, Ultar | 03-08-2025 | 1106269 | 10-03-2026 | 1035800 | 1.03680| 29:07.2028 27-07-2026 BO57446032 To,

Ghosh Pradesh-201102. Bounded By . North by - Plot numbers 2 and 3, or plot owned by another party, (112m-2pm| (upto Spm) 1. M/s A.R.K. Enterprises, a proprietorship firm, through its proprietor Shri Mohd.
South by - Plot owned by another party, East by - 15-foot wide road, West by - Plot owned by Rashid S/o Shri Abdul Bari, having its registered office at: Village Kololi, Post
another party Utrawali, Anoopshahr Road, Bulandshahr — 203002. Second Address: House

16, | Tarun Mishra, Pocja | Plot-Khasra Mo, 12,13, 14 vaka maidapur, Bareilly, Basedlly, Uttar Pradesh-243001. Bounded By : | 03-08-2025 | 2138525 | 07-10-2025 £ 65,000 BES00 |  2907-2076 27-07-202% OBOTO53213 2 gﬁr: BM\ng]IzgeI;(aaslzlilaSaarzﬁhhsa/t())“aS,ErCiJ S,J[Aggj;’vaslgr?uﬁrgisrir:aatgrr —0%43?}29.A R.K

Easthy- Land sellar, West by - Plot Snahdab, North by - Road 12 fiwide, South by - House Nisar, (11am-Zpm} (upio Spm} Enterprises, resident of: House No. 16 Vilage Kaloli, Sarai Chhabila, Post

17, | Navir kumar meena-, |Plot no.C-96, Aaraji no.745, Rajasv Gram Gathilakheda, Sharda dream City. Tehsd & Dist. | 05-04-2025 | 18,84,032 | 19-06-2025 | 1755000 | 176500 29-07-2028 £7-07-2026 B001798500 Utrawali, Bulandshahr —245409. o |

Mira Devi Meena Bhilwara, bhilwara, Rajasthan, 311001 Bounded by North-Plot no. G885, South-Plot no, €97, (11am-Zom) (upto Spm) 3. Shri Abdul Qadir, adult, S/o Shri Abdul Bari, resident of: House No. 16, Village
East-Road 300, West-Plot no.C-53. Kaloli, Sarai Chhabila, Post Utrawali, Bulandshahr - 245409.
it : - = 4. Shri Aas Mohd. Khan, adult, S/o Shri Abdul Bari, resident of: House No. 16,

18, | Revadi Devi, Pappu | Plot no 7, Baba Colony, At mulpura chod, Sumed, Jaipur, Jaipur, Ragasthan, 303121 Bounded by | 03-02-2025 BOORST | D6-04-2025 6,07 500 B0.750 | 2907-20%6 27-07-202G 9501301422 Village Kaloli, Sarai Chhabila, Post Utrawali, Bulandshahr — 245409.

meena Easi-Road 25 ft, Wast-Ciher Land, North-Plot no 08, Seuth-Pled na 08, (11am-Zpm) (upto Spm) __Certificate Debtors
. 3 This is to notify that a sum of Rs.99,82,110.42 (Rupees Ninety-Nine Lakh Eighty-Two

19. | Md Mohidul gazi rina | Fiat-MIG UGF-3, Plot No. D-26, Ganga Vinar, Upper Ground Floor, Rear Side, Plot No. 0-28, | 04-07-2024 | 1793876 | 10092024 | 950000 | 95000| 20072026 27-07-2026 BOST446042 Jhs s fo oty fat 2 sun of R 89,821 Forty_(TW”g Only). long with interest a the rate

bibi gam, Sunita Ganga Vihar, Village SaduE&had._F'rEgana & Tehsil Loni, Ghaziabad, Uttar Pradesh, 201102, (11am-2pm) (UpéD-Spm) of @ 10.00% per annum with monthly rests, from the date of fiing of the Original

Bounded by - North by : Road 30 wide, East by : Plot No. D-27, West by : PlotNo. D-25, South by : Application, i.e. 13.03.2023, until full realisation, together with costs, is recoverable jointly

Others Plat, and severally from Certificate Debtor Nos. 1, 2, 3 and 4, in terms of the order dated

; - . . : . - = 08/05/2024 passed by the Hon'ble Debts Recovery Tribunal, Lucknow in O.A. No.
E-Auction Service Provider E-Auction Website/For Details, Alc No: for depusiting Branch IFSC Name of 307/2023, titled: Punjab National Bank Versus M/s A.R.K. Enterprises & Others

Other terms & conditions EMD/other amount Code Beneficiary You are hereby directed to pay the aforesaid amount within 15 days from the date of

Coiniary NEme - e-Pracmsment Teehnbloges LI (Asion Tigen. g flwww.hamefrshindia,com G11020005835854- UTIBOGG0G08 Mharzed O receipt/publication of this notice, failing which recovery proceedings shall be initiated

Help Line Mo .:079-35022160 / 143/ 182 Contact Person : Ram Sharma -8000023207 hitps:/thomefirst auchontiger.net H'E'_f“'i‘r First Finance Company India Ltd Home First Financs Company 2%???9%0;13 %%Cgrdﬁggglgvméze provisions of e Recovery of Bebta and Baninipiey

E-hai id : ramprasadidauchontigen net and supportfpauciontiger.net Ao Sk L., Bangakons KT india Limited You are furtherpdpirected to disclose, by way of an affidavit, full particulars of your

Bid Increment Amount - Rs. 10,000/-, The sale will be done by the undersigned through e-auction platform provided a1 the Web Portal (htips:\homefirst zuctiontiger.net). E-Auction Tender Document containing online e-auction bid form, declaration, General Terms & movable and immovable assets on or before 11.09.2026.

Conditions af onling auction sale are available at Porlal Site. To the best of knowledge and information of the Authorized Officer, thers is no encumbrance on the properties. However, the intending bidders should make their own independent inquiries tegarding the You are also directed to appear before the undersigned on 11.09.2026 at 11:00A.M.
encumbrances, fitke of propertyfies pul on avction and claims! rights! dues/ affecting the property, prior 1o submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitule any commitment or any reprasentation of Home First, The Details of cost: _

propery is being sold with all the existing and fulure encumbrances whether known or unknown (o Home First, The Authorised Officer/ Secured Creditor shall nod be responsible in any way for any thard-party claims! nghls! duss. The sale shall be subiect to rulssiconddlions ﬁgpllcailo‘n ree : Est éloz'oodw'

prescriteed under the securifization and Reconsiruction of Financial Assels and Enforcement of Securty Interest Act. 2002, In case of any discrepancy English Version of the Notice will be treated as authentic. Cle\/r?(gag: Siees : Ngt CIZ:mZ d

I STATUTORY 15 days SALE NOTICE UNDER THE SARFAESIACT, 2002 Publication Charge :Not Claimed
- - ; P : ; _ - Expenses suitfiling & others :Not Claimed

The barrewer! quaranlons sre hereby nofified to pay the sum as mentioned in the demand nolice along with uplo date interast and ancllary expenses before the date of e-Auction, failing wich the progery will be auctioned! sold and balancs duss, I any, will ba recoversd with Given under my hand and seal on this 10th day of July' 2026.

mierestand cost, _ o o - Recovery Officer-I,

Date; 1407-2026  Place: NCR, Rajasthan, Western UP Signed by Authonzed Officer, Home First Financa Company India Limited B, Debts Recovery Tribunal, Lucknow

epaperiinancia EKFJ[ESS.GDIT‘. . New Delhi
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